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MENT (SHRI SIDDHESHWAR PRASAD) :
(a) and (b). The investigations by the
Commission of Inquiry on Large Industrial
Houses (Sarkar Commission) are in progress
and it is not possible to indicate the outcome
of the examination at this stage. The outcome
of the examination will be available only
after the Commission submits its Report to
the Government.

Illicit Inter State Deals in Explosives

1007. SHRI JYOTIRMOY BOSU:
Will the Minister of HOME AFFAIRS be
pleased to sta te :

(a) whether large-scale illicit inter-State
deals in explosives are going on in India and
some prominent and big merchants are
involved in these deals;

(b) whether in August, 1971 the Calcutta
Detective Police seized about 252 kgs of
potassium chlorate enough to manufacture
thousands of bombs and also seized many
documents;

(c) if so, a brier" account of the seizures
and the persons arrested in this connection;
and

(d) how far the case has progressed and
what steps have been taken to put a stop to
such illicit deals?

THE DEPUTY MINISTER IN THE
MINISTR Y OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) to (d). The required
infoi mation is being collected and will be
laid on the table of the House on receipt.
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Employment of Indian Engineers Returning
from Foreign Countries

1009. SHRI S. M. BANERJEE : Will
the Minister of SCIENCE AND TECH-
NOLOGY be pleased to slate:

(a) whether qualified Indian engineers in
foreign countries have applied for jobs in
India;

(b) if so, whether any arrangement has
been made to offer these engineers employment
in India; and

(c) the number of enqineers who have
returned in 1971 and whether any assessment
has been made about the total number of
young Indian engineers abroad who are eager
to come to their country?

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTNENT OF
SCIENCE AND TECHNOLOGY (SHRI C.
SUBRAMANIAM): (a) Many Indian
Scientists and Engineers abroad have expressed
their desire to come back to India.

(b) Some of the measures taken to
facilitate the return of Scientific and Technical
Personnel to India are given in the Statement
attached. These efforts wiil be continued.

(c) No assessment has been made by the
Council of Scientific and Industrial Research
(CSIR) of the total number of Indian
Engineers abroad who are eager to come back.
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However, according to the information
available in the National Register in which
Registration is voluntary, 74 Engineers
returned to India during 1971.

Statement

The following steps have been taken to
facilitate return of scientific and technical
personnel to India:

(i) Creation of a Scientists' Pool to
provide for temporary placement of
well-qualified Indian scientists and
technologists returning from abroad.

(ii) Creation of supernumerary posts in
approved scientific institutions to
which temporary appointments can be
made quickly from among the
scientists working and studying
abroad.

(iii) The Union Public Service Commission
and most of the State Public Service
Commissions have agreed to treat
Indian scientists and technologists
whose particulars appear in National
Register as 'Personal Contact'
candidates for all posts advertised by
them. The Union Public Service
Commission have also made
arrangements for interviewing Indian
scientists and technologists abroad
for posts in India.

(iv) Maintenance of a Special Section of
the National Register of Scientific
and Technical Personnel for enrol-
ment of Indian scientist, and
technologists abroad and for the
circulation of their names to all
Ministries, Departments of the
Government of India, State Govern-
ments, Union and State Public
Service Commissions, Universitcs,
Public Sector Industries and large
private sector establishments. The
names of such personnel are published
in the monthly Technical Manpower
Bulletin (CSIR) which is distributed
free to about 3000 organisations all
over India.

(v) Provision for payment of travel grant
to scientists, who, on their selection
for appointment in research institu-
tions in India, undertake to serve

those institutions for a minimum
period of three years.

Non-availability of Tennis Balls

1010. SHRI C. JANARDHANAN : Will
the Minister of INDUSTRIAL DEVELOP-
M ENT be pleased to sta te :

(a) whether the game of Lawn Tennis
is facing a serious crisis due to non-availa-
bility of tennis balls;

(b) the reasons for this scarcity; and

(c) the steps Government intend to take
to meet this scarcity?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP·
MENT (SHRI SIDDHESHWAR PRASAD):
(a) to (c). Representations had been received
about the non-availability of the tournament
quality tennis balls. The shortage had arisen
dele to substantial decrease in production in
one of the two existing manufacturing units.
To meet the immediate shortage import of
6000 dozen tennis balls has been permitted
recently.

Demand for increase in retention price
of cement

1012. SHRI P. K. DEO :
SHRI MUKHTIAR SINGH

MALIK:

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state:

(a) whether the cement manufacturers in
the country have demanded an increase in the
retention prices of cement, and, if so the
reaction of Government thereto; and

(b) whether Government propose to
refer the case of the cement industry to the
Tariff Commission for a detailed study of-the
cost structure and if so, the terms of
reference?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). Yes, Sir. The terms of
reference are in the attached statement:




